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Tax concessions to small scale industry 

2473-A. SHRI JERLIE E. TARIANG: Will the 
Minisler of FINANCE be pleased to state; 

(a) whether ii is a fact that the Economic 
Administration Reforms Commission had made 
recommendations for various tax concessions to 
the small scale industry;  anj 

(b) if so. what are t'ne details in this regard 
and what action Government have 'aken thereon so 
far? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI JANARDHAN 

POOJARI): (a) Yes, Sir. The Economic 

Administration Reforms Commission have made 

certain recommendations for tax concessions to the 

small scale industn'es in Report No. 30. 

<.b) A Statement showing main recom-

mendations|opservations of the EARC with regard 

lo Direct Taxes and Central Excise duties and action 

taken thereon is enclosed. 

Statement 

Recommendation of Economic Administration Reforms Cimmission Action 
with regard to Direct Taxen Taker 

1. Section 80L of the Income tax Act should provide for exc- Rf commendations are- under corsi- 
mptior   of iimome arising from investments in small scale deration in    consultation   with 
enterprises. The general limit cf Rs. 7,000/. for   deduction Ministry of Industry & Gcrapany 
under this   section   be  taised    to   Rs. 12,000/-     specify Affairs, 
ing lis. 5,000/— as reserved for incom'- from samll scale 
enterprises only. 
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